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2. ANNEXUREA-1:  
Certified copy of the judgment passed in 

Civil Suit No. 405 of 2018, before the Court 

of Additional Civil Judge (Senior Division) 

at Garhshankar along with decree

PLACE: NEW DELHI FILED BY 
DATE: 28.01.2026 

SHIVAM PRASHAR/ANKIT DHIMAN 
ADVOCATE FOR RESPONDENT NO.5 

279-B, TF, SANT NAGAR, EAST OF KAILASH
NEW DELHI-110065 

8894474098, 8627859990 

1-13

82



1 83



2 84



3 85



4 86



5 87



6 88



7 89



8 90



9 91



10 92



11 93



12 94



13 95




